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Economic Collaboration with South 
Africa and Israel 

6714. SHRI BHUPINDER SINGH 
HOODA: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether the Government propose te 
establish economic coliaboratlon with South 
Attica and Israei; and 

(b) r. so, the areas indemnified or the 
agreements sig1ed by the Gove~n:nent for 
establishrrenl of such coliaboration with 
these cOuntries? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFI>,IRS (SHRI 
EDUARDO FALEIRO): (a) and (b;' II pro-
posed to establish economic cooperation 
with Israel. While no agreement havEi been 
Signed So far, some of the areas Identified 
are agriculture, SCience and technology, 
medicine, civil aviation tourism. 

Regarding trade relations with SOUIn 
Africa, India is a party to the decision taken 
at the Co:nmonwealth Summit In Harare in 
October 1991, which deciaredtha! economic 
sanctions, Including Trade and ji')vcstment 
measures, should be lifted wI-,en appropriate 
trar,sition"l mechanisms have been agreed 
which would enabie ail the parties to partici-
pate fully and effectively in negotiations. 
India will establish eCC;lOrTI,C i,es with South 
Africa when this stage has been reached. 

Spray of Pesticides from Aeroplanes 

6715. SHRI GANGADHARA 
SANIPALLI: Will Ins Minister of AGRICUL· 
TURE be pleased to slale: 

(a) whether pesticides are increasing 
being sprayed trom aeroplane; 

(b) the pesticides alongwilh their quan· 
tities sprayed dunng the last three years, 

Slate-wise; 

(G) whether any monitoring is dne on 
dangers caused due to spraying of these 
pesticides; and 

(d) if so, the details thereot" 

THE MINISTER.OF STATE IN THE 
MINISTRY or AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
No. Sir. 

(b) The information is being collecte·j 
and Will be laid en the Table of the Sabha. 

(c) and (d; Pesticides atter evaiuating 
their efficacy; and safety to h:.Jman beings, 
animals, environment, etc. are approved fer 
use. To avoid hazards, prec..1u:ions like (i) 
marking of araa for spraying; (,') to exclude 
water sou:ces ana car-se human habitation: 
(iii) informing public not less ttla! 24 hours in 
advance of aerial 0r;>eralio')s; and (IV) pre· 
venting entry ot animals ar:d ptirsons fo~ 
specified period; are taken before/during 
aerial spraying, and hence no regiJiar moni' 
tcring in such cases is gen&ra!ly requlreo. 

[ Translation] 

Banning of Lotteries 

6716. SHRI GIRDHARI LAL BHAR· 
GAVA: 

PROF. K. V. THOMAS: 

W,ll the Minister of HOME AFFAIRS 
be pleased to state; 

la) whether any complaints regarding 
conduct ollottenes by pllvate agencies With· 
out the approval of the competent authonty 
have been received by the Union Govern· 
ment: 

(b) whether any requests for banning 
the lotteries being run by th& States have 


